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The cess collected was being passed
on to the concerned State Governments.

(c) and (d). The information is being
collected and to the extent available will be
laid on the Table of the House. :

{(e) and (f). The Ranchi Bench of Patna
High Court struck down the State Cess Actin
their judgement dated 6.11.1990. It aiso held
that the petitioners were entitied to refund of
cess from 25.10.1989. The State of Bihar
filed an appeal in the Supreme Court. The
Supreme Court had not passed any order
staying operation of the judgement of the
High Count. However intheir judgement dated
4.4.1991, the Supreme Coun, interalia, heid
that although the levy of cess was unconsti-
tutional, there should be no direction to re-
fund to the assesses of any amount of the
cess collected till the date on which the levy
had been declared unconstitutional. In case
of Bihar, this date is 4.4.1991.

Coal Companies had discontinued col-
lection of cess on the basis of judgement
dated 6.11.1990 of High Coun. Coal india
Limited has field an application before the
Supreme Count seeking clarification for
overcoming the difficulties. Since the matter
is subjudice, no instruction in regard to pay-
ment of cess to Government of Bihar has
been issued.

[English
Amenities for Passengers at Reserva-
tion Hall at Patna Junction
2895. SHRI DEVENDRA PRASAD
YADAV:
SHRI RAM VILAS PASWAN.
SHRI ARJUN CHARAN
SETHL

Wil the Minister of RAILWAYS ‘be
pleased 10 state:
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(a) whether the number of computers
provided for reservation of tickets at Patna
Junction are inadequate 10 meet the de-
mands of the passengers;

(b) whetherthe basic passenger ameni-
ties in the reservation hall are also inade-
quate and mismanaged causing inconven-
iences; and

(c) if so, the steps proposed o be taken
to remove the difficulties of passengers in
this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHR! MAL-
LIKARJUN): (a) to {c). The reservation
system at Patna has been in the process of
being computerised. There have been some
inconveniences caused to passengers dur-
ing the transition phase. These are being
removed. The number of computerised
counters have already been increased to 12
which are considerad to be adequate. The
staff are also going through learning process
to provide faster service. The amenities in
the passenger hall are also proposed to be
improved by providing faciiities such as
exhaust fans, air coolers etc.

[ Transiation]

Sale of Substandard Eatables at
Bombay and Nagpur

2896. SHRI PANDURANG PUNDLIK
FUNDKAR: Will the Minister of RALWAYS
be pleased to state:

(a) whether the Government are aware
that sub-standard eatables are being soid at
railway stations between Bombay and
Nagpur; and

(b) if 30, the steps proposed 10 be taken
1 improve the quality of these Rems?
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THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHR! MAL-
LIKARJUN): (a) Some complaints have been
received.

(b) Steps taken/proposed to be taken
for improving the catering services include
modemisation of base kitchensiefreshment
checks of edible items and action against the
contractors or staff responsible for lapses.

Allocation to Bihar for Power Genera-
tion

2897. SHRI KAMLA MISHRA
MADHUKAR: Will the Minister of POWER
AND NON-CONVENTIONAL ENERGY
SOURCES be pleased to state:

(a) whether the Govemment of Bihar
has demanded more amount 10 increase

power generation in the State;
{b) i so, the details thereof; and
(c) # not, the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON-CON-
VENTIONAL ENERGY SOURCES (SHRI
KALP NATH RAl): (a) to (c). The Govem-
ment of Bihar proposed an outlay of Rs. 423
crores for the power sector (exciuding Rural
electrification) in their Annual Plan for 1991-
recommended an outlay of Rs. 437.18 crores
at the Working group level.

(Englsh]

New Services Connecting Thiruva-
nathapuram Alrport

_ 2808. SHRIK. MURALEEDHARAN: Wi
the Minisier of CIVIL AVIATION AND TOUR-
ISM be pisased 1o siate:
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(a) whether the Government propose to
operate new air services connecting Thiruva-
nanthapuram airport; and

(b) ¥ so, the details of places which are
likely 10 be connected by these new services
both on domestic and international sides?

THE MINISTER OF CIVIL. AVIATION
AND TOURISM (SHRI MADHAVRAO SCIN-
DIA): (a) and (b). From its Winter Schedule
effective 27th October, 1991, Air india pro-
poses 1o introduce two additional round trip
sefvices one each 10 Dubai and Muscat.

Allotment of Petrol/Diese! Retail Outlets

and LPG Agencies 1o Unemployed
Graduates

2899. SHRI HANNAN MOLLAH: Wit
the Minister of PETROLEUM AND NATU-
RAL GAS be pleased 1o state:

(a) whether there is any reservation for
unemployed graduates/sportsmen in the
aliotment of LPG agencies and petroVdiesel
retail outiets;

() # s0, the details thereol;

{c) the State-wise number of LPG
agencies, petrolidiesel retail outiets allotted
during the last one year;

(d) # there is no reservation whether the
Govemnment propose to make reservations
for unemployed graduated/sporntsmen; and

(e) # s0, the details thereol?

THE MINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) No, Sir.

(®) Does not arise.

{c) Does not arise.





